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! Hon’ble Shri Shanker Raju, Hember {J3)
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ey Delhi. T the 1éth day of august, 2001
L. Smt. Phool Pstil

w/o Late Sh. Munshi Ram

2. Fal Bhadhur
a/0 Sh. Munshi Ram
rAo God Bhawan Gali Mo, 40
Sadh Magar-1
Palam Colony }
ey Delhi. waw Gpplicants

(B fdvocate: Shri Yogesh Sharma)
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I.. Union of India through
The Beneral Manager
HMartitern Rallwaw
Barods Housa
Maw Delhi.

2. The Divisional Railway HManagsir
Railway .
Division :
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By Shanker Rajiu, Member (J):

Meaird the learned counsal for the applicantsz.

H

2. The grisvance of the applicants is  that
they arse the leqgal helirs of the decgased Government

servant  who died in harness on 11.7.1999.  dccording

o the applicants, they mads a representation to  the

respondents for  consideration of the applicants  for

appointmant o sionats ground. This has

followsd ancother reprasentation. The applicants stats

that despite saxpiry of more than ons  wear the

“of thes

fir respondents  ars  yeb to consider the

applicants as per the master circular MNo.ls pertaining

to thse comnps

sionats  apoointmsnt. In  this back
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ground, 1t iz stated that a direction be issusd to the

o

pondents  bo digpose of thelir repr
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Z. 01 have considaered the contentions of  the
applicants. Ends  of Justice would be met, iF  the
raeaspondents & directed  to disposs of the

entation mads v the applicants on &.9%9.,199%

paertaining  to  the regusst of  consideration for

&

appointment on compassionate grounds as per the mastsr
circular Mo, ls ibid. I oarder accordinglwy. T his
respondents are  Ffurther directed to pass a  debtailsd
spEaking ordar  within  tws months from the date of

of a copy of thiz order. Mowswver,  the

applicant 1if still aggrieves, he is at liberty to take

accordance with law.

zaion stage  itself.

4., focertified copy of this order be =sant to
spondeants along with a copy of the 04
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(SHANKER RAJU)
MEMBER(J )




